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ritv of India Limited, New Delhi, for
the year 1979-80.

(ii) Annual Report of the Steel
Authority of India Limited, New
Delhi, for the year 1979-80 along

with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon.

A staulement (Hindi and English
versions) showing reasons for delay in
laying the papers mentiond at 1(b)
above.

[P?acea‘ in Library. See No. LT—2206/
.

DeraiLs Demanps ror GRANTS  OF

Ministry oF COMMUNICATIONS FOR

1981-82 anp DEeTAILED DOCUMENTS FOR

GRANTS FOR EXPENDITURE OF INDIAN

Pos1s aND TELEGRAPH DEPARTMENT FOR
1981-82.

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN). 1
beg to lay on the Table:

(1) A Copy of the Detailed De-
mands for Grants (Hindi and
Fnglish versions) of Ministry of
Communications for 1981-82. [Placed
in Library. See No. L'T-22[]?/81]

(2) A copy of the Demands for
Giants (Hindi and English versions)
for expenditure of the Central
Governments on the Indian Posts
and Telegraphs Department for 1981-
82 [Plraced in Library. See No. LT-
2208181

REVIEW ON AND ANNUAL REPORTS OF
GimM aND JEWELLARY ExpoRT PROMO-
T104 CounciL, Bompeay FOR 1978-74
Hinoustax Diamonp CoMrpaxy Lrp.
BoMgay FOR 1978-79. LEATHER EXPORT
Promorion  CouNncIL MADRAS FOR
1978-79 AND A STATEMENT FOR DELAY
ETC. ETC.

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
KHURSHED ALAM KHAN): 1 beg
to lay on the Table:

(1) (i) A copy of the Annual Report
(Hindi and English versions) of the
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Gem and Jewellery Export Premotion
Council, Bombay, for the 19878-73
along with Audited Accounts,

(ii) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the Gem and
Jewellery Export Promotion Council
Bombay, for the year 1978-79.

[Plﬂced in Library. See No. LT-2209/
81].

(2) (i) A copy of the Annual Re-
port (Hindi and English versions) of
the Hindustan Diamond Company
Limited, Bombay, for the year 1978-79
along with Audited Accounts.

(ii) A copy of the Review (FHindi
and English versions) Ly the Govern-
ment on the working of the Hindustan
Diamond Company Limited, Bombay.
for the year 1978-79. [Placed in Li-
brary. See No. LT-2210/81].

(3) (i) A copy of the Annual Re-
port of the Leather Export Promotion
Council, Madras, for the year
1978-79 along with Audited Accounts.

(ii) A copy of ithe Review (Hindi
and English versions) by the Govern-
ment on the working of the Leather
Export Promotion Council, Madras for
the year 1978-79.

(4) A statement (Hindi and Eng-
lish versions) showing reosons for de-
lay in laying the papers mentioned at
(1) to (3) above,

(5) A statemeni (Hindi and English
versions) explaining reesons for  not
laying simultaneously the Hindi ver-
sions of the Annual Report of the Lea-
ther Export Promotion Council, Mad-
ras, for the year 1978-79, mentioned at
item (3) above. [Placed in Library
See No. LT. 2211/81].

(6) A copy of the Tea Wuarehouses
(Licensing) Order, 1980 (Hindi and
English versions) published in Noti-
fication No. S.0. 983 (E) in Gazette of
India dated the 23rd December, 1980
under sub-section (3) of section 49 of
the Teg Act, 1953. [Placed in Library.
See No. LT-2212/817.
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(7) (i) A copy of the Aunual Ac-
counts (Hindi and English versions)
of the Tea Board, for the year 1977-78
along with Audit Report thereon.

(ii) A statement (Hindi and English
versions) showing reasons for delay in
laying the accounts of the Tea Board,
for the year 1977-78. [Placed in Libra-
7Yy. See. No. LT-2213/B]]

(8) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section 619A
of the Companies Act, 1956:—

(i) Review by tne Government on
the working of the Handicrafts and
Handlooms Exports Corporation of
India Limited, New Delhi, for the year
1979-80.

(ii) Annual Report of the Handicrafts
and Handlooms Exporis Corporation of
India Limited, New Delhi, for the
year 1979-80 along with the Audited
Accounts and the comments cf the
Comptroller and Auditor General
thereon.

(9) A statement (Hindi and English
versions) showing reasons for delay
in laying the papers mentioned al (8)
above. Placed in Library, See No. LT-
2214/81).

(10) (i) A copy of the Annual
Report (Hindi and English versions)
of the Indian Institute of Foreign
Trade. New Delhi, for the year 1474-80
along with Audited Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the Indian
Institute of Foreign Trade, New Delhi,
for the year 1979-80. [Placed in Library
See No. LT-2215/81].

(11) (i) A copy of the Annual
Report (Hindi angd English versions)
of the Trade Development Aufhority
New Delhi, for the year 1979-8p along
with Audited Accounts.

—— - = ————

MARCH 27, 1981

Mess, from R.S. 252

(ii) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the Trade
Development Authority, New Delhi,
for the year 1979-80.

[Placed in Library. See. No. LT-2216/
81].

ANNvuAL REPORT OF ORIENTAL FIRE aAND
GENERAL INsurance Company Lo,
New DeLH! ror 1974.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): I beg to lay
on the Table * a copy of the Annual
Report (Hindi wversion) of the
Oriental Fire and Genseral Insurance
Company Limited, New Delhi, for the
year 1979 along wilh the Audited
Accounts and the comments of the
Comptroller and Auditor General there-
on, under sub-section (1) of section
619A of the Companies Act, 1356.
[Placed in Library See No. LT-2217/

BI].

1212 hrs.

MESSAGES FROM RAJYA SABHA

SECRETARY: Sir, T have to report
the following messages received {rom
the Secretary-General of Rajya
Sabha:-

(i) “In accordance with the pro-
visions of sub-rule (6) of rule 186 of
the Rules of Procedure and Conduct
of Business in the Rajya Sabha, I
am directed to return herewith the
Special Bearer Bonds (Immunities
and Exemptions) Bill, 1981, which
was passed by the Lok Sabha at its
sitting held on the 19th March, 1981,
and transmitted to the Rajya Salha
for its recommendation and to state
that thig House has no recommenda-
tions to make to the Lok Sabha in
regard to the said Bill”

*English version of the Report and English and Hindi versions of the
Rveiew were laid on the 13th March, 1981



